
N
am

e of the corporate debtor: C
oral lnfragold Private U

m
lted 

D
ate of com

m
en<em

ent of O
RP: 25.11.2020 

list of aedltors as on: 07.07.2021 

Annexure9 

U
st of other aedltors (O

ther than financial aedltors and operational creditors) 

D
etails of dalm

 
received 

D
etails of dalm

 adm
itted 

Am
ount of 

Nam
e of 

ldenttflca 
S.N

o. 
aedltor 

tionN
o. 

contingent 

Am
ount 

Am
ount 

dalm
 

Date of 
Am

ount 
Nature of 

covered by 
Am

ount 
W

hether 
%

of voting 

receipt 
daim

ed 
ofdalm

 
dalm

 
security 

covered by 
related 

share In 
adm

itted 
guarantee 

party? 
CUC 

Interest 

NA 
N

A
 

N
A

 
N

A
 

N
A

 
N

A
 

N
A

 
N

A
 

N
A

 
N

A 
N

A 
N

A
 

(Am
ount in Rs.) 

Am
ount of 

any m
utual 

Am
ount of 

Am
ount of 

dues, that 
dalm

not 
dafm

under R
em

arks, If any 
m

ay beset-
adm

itted 
veriflcatfon 

off 

N
A 

N
A

 
N

A
 

NA 

Lf J 


